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and English versions) of the Estimates 
Committee on the Ministry of Railways-
Production Units and Minutes of the 
sittings at the Committee relating thereto. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

Sixtieth Report 

SHRI MADHUSUDAN VIRALE 
(KOLA) Sir, I beg to present the Sixtieth 
Report (Hind'i and English versions) of 
the Committee on Public Undertakings on 
Action taken by Government on the reco-
mmendations contained in their Eighteenth 
Report of Khatri Copper Complex of 
Hindus tan Copper Limited. 

COMMITTE ON THE WELFARE 
OF SCHEDULED CASTES AND 

SCHEDULED TRIBES 

Thirty-First Report 

SHRI A.C.DAS (JAJPUR): I big to pre-
sent the Thirty-first Report (Hindi and 
English versions) of the Committee on the 
Welfare of Shedul ed Ca stes and Scheduled 
Tribes on the Ministry of Home Affairs -
Socio- economic conditions of Scheduled 
Castes and Scheduled Tribes in the Union 
Territory of Po~dicherry. 

COMMITTEE ON ABSENCE OF 
MEMBERS 

Eleventh Report 

SHRI P.V.G. RAJV (BOBBILI) : I big 
to Present the Eleventh Report (Hindi and 
English versions) of the Committee on 
Absence of Members from the sittings of the 
House. 
12.15 brs. 

MATTERS UNDER RULE 377 

(i) Financial Assistance for development of 
Sanskrit. 

SHRI UMA KANT MCSHRA (MIR~A­
PUR) : Real ising the greatness of Sanskrit 

, language, a directive had been given by the 
~po~h rnakin~ first -Prime Mini~t~r of our 

c.:ountry late Pandit Nehru, that the teaehiDJ 
of and study of Sanskrit 8hould be dotlc in 
the whole country. In accordance with that, 
Sanskrit language was a main subject •bleb 
was taught as well as studied in all the 
Sanskrit institutions-primary and secondary 
schools, coli eaes and univer·sities. Great 
men and political leaders like Dr. Sampur· 

nanand and others had ma.de areat efforts 
for the propagation of Sanskrit lan&uaae 
and many Sanskrit Universities were establi- .. 
shed. Sankri t is not merely a 1anauaae, 

but it is Div inc Voice. It is also a treasure-
house for di!feren t types of knowledae 
which exist in the world. It is also the base 
for our national unity. It contains hi&h 
human ideals. The greatness of man over 

other human beings has been expressed only 
in this language by the areat Manu, viz, 
there i nothing also &reater than man. The 
goal of all re ligions is only one. It is only 
in this language that Maharshi Vakradanta 
has said. "On account of differences in 
tastes, people follow many straight as well 
as crooked paths. So far as men are con·· 
cerned, there is on Jy one &oal just as ocean 
is the goal for all waters. Jn other words, 
God is one. Truth is one; men reach it by 
various paths." Further, the Truth is on]y 
one and the sages speak of it in many ways. 
The highest ideal of the unity of this world 
as one family has also been enshrined in 
Sanskrit language. For example, it contains-
the whole world is a family for those who 
are broadminded. It is in the Sanskrit Ian&· 
uage that sever a I great works have bee11 
written whose use:utness is felt ,even t ay; 
for example, medicine, astronomy, mathe-
matics etc. As for spiritual science, its 
primacy is cm:,hasised only ip Sanskrit 
language. In the material world or today, 
many western scholars consider that it is 
only India,n s~iritual ity which will be able 
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to pres-erve human existence. In the light of 
facts stated above, it is necessary that SansM 
kri t should be taught in the whole country 
and .the world. At pr<"sent there is some 
difference _indifference towards Sanskrit. 
On the 8th April, our Prime Minister had 
accepted the greatness of Sanskrit langu-
age at the time of C onvocation of Banaras 
Sanskrit Univer s ity when she was also 
awarded the Degree of Vachaspathi. There-
fore, I wou]d like to request the Central 
Government 1hat more moneta ry provision 
should be made for the study and teaching 
of Sanskrit and for the spread and propa-
gation of Sanskrit besides encouraging 
research therein. Further preference should 
be given in the Serv ices for those who 
know Sanskrit. 

~1 ~ rt'mtrvr •fetn (:a~¥~ 
lfWIR ~)~zr. llT'i'frzr ~flf ~ \ifT «~cr 
if ~Cffi'~ f~lfT ~ \;«~ ft;r~ if \3''lCfiT 
srf1l~ "fl~cn i 1 

(ii) Need to Sanction nuclear and Super 
Thermal power Stations for Karnataka. 

SHRI OSCAR FERNANDES (UDIPI) 
Due to rapid industrialisation in Kama-
taka, the present position of the elcctrici ty 
generated in the State is quite inadequate 
It is not only very badly affecting the indus-
tries in the State, but also agriculture as 
well. This has upset the economy ··of the 
entire State. The State generated power 
onJy through hydro-electric projects. The 
failure of monsoon always leads to faJJ in 
water level resulting in lower generation. 
This problem has assumed scr ious propN-
tions in recent years and is likely to end 
in a crisis in industry, agriculture and 
economy. 

Though the State is facing such a severe 
crisis in the matter of power generation, it 
is quite unfortunate that the Centre has not 
yet sanctioned either a nuclear power 
insta)]ation or a super thcrma I power 
station. While sanctioning three such 
nuclear and super thermal power stal: ions 
in the 11eighbouring States of And bra 
Pradesh and T.amil Nadu, the Centre has 
Qompletely ilfnorcd the interest of karna-

taka, Though the KJlrnatE£ka Govel'nment 
has entered into an agreement with Andhra 
Pradesh for the supp ly of 100 M. V. of 
power, it is hardly sufficient to tide over 
the crisis. So, for the all round progress of 
the State it is very much necessary that 
nuclea r power station and also one super 
thermal power station of the capacity of 
1000 M. V. should be sanctioned to Kar-
nataka and o:e of them be located at 
Mangalorc. 

In view of the acute power cr isis in the 
State, I request the Hon. Minister for 
Energy to sanction one nuclear power sta-
ti o~ and one super thermal power station 
to Karnataka immedi a tely. 

12.18 Ius, 

( l\.1r. Deputy Speaker in the Chair) 

(iii) Demand for Opening an Office of S. E. 
Railway Public Service Commission at Cuttack. 

SHRI A. C. DAS (JAJPUR) : In Orissa, 
there is predominance of Scheduled Castes , 
Scheduled Tribes and other Backward Class 
youths appea ring for competitive examina· 
tions being conducted by South Eastern 
Railway Public Service Commission, the 
headquarters of whi ch is located a-t Calcutta • 
The examination centre of the S . E. Railway 
Pub] ic Service Commission is o'Pened at 
Cuttack. But, for interview the successful 
cand ida tes have to go to Calcutta. Most of 
the candidates called for the interview are 
from economically weaker sections. Due to 
paucity of funds they fail to reach Calcutta 
for the ir,terview. 

The Government of Orissa has been 
emphasising the need for opening an office 
of the S. E. Railways Public Service Com-
mission in Cuttack, Orissa. But it has not 
been opened so far. Unless immediate steps 
are taken to open an office jn Cuttack, the 
youths particularJy belongi,ng to S. C. and 
S. T. ar.d other weaker sections will con-
tinue to suffer. The location of ~n office in 
Cuttack will provide a great relie( to the 
SC/ST candidates. If the office is operlcd at 
Cuttack that will look after the entire 
recruitment work for the youths of drissa,. 


